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1. Preamble

As per Ministry of Environment, Forest and Climate Change Gazette notification dated 31 Dec

2021 and Ash utilization notification no. 5481(E) dated 31 Dec 2021, it is mandatory for thermal

power stations to comply ash compliance audit from authorized auditors stated in CPCB office

memorandum no. IPC-II/TPP/CP-11/76/2022/1252 dated 06 Mar 2023.

2. Introduction

The nominated CPCB auditors from VNIT Nagpur participated in the bid for conducting

compliance fly ash audit and the work order was awarded to VNIT Nagpur. After completion

of all the formalities, the date of audit mutually decided were 19" and 21* October 2024. The

auditing team reached the office of KTPS on 19" October 2024 around 10:00 a.m. and initiated

the a

udit. The audit initiated with document verification

Initially all the document verification was conducted, and later site visits to ash bunds and

thermal power plant was carried out.

3. Brief About KTPS
K oradi Thermal Power Station (KTPS) located at Koradi, Nagpur District in Maharashtra, India,

is a coal-based thermal power plant in the country with an installed capacity of 2190 MW,

KTPS comprises of four operating units. Unit 6 has a production capacity of 210 MW and was

commissioned in the year 1982 with lean phase (wet) ash disposal system. Unit 8, Unit 9 and

Unit 10 has a production capacity of 660 MW ecach and were commissioned in the year May

2015, March 2016 and December 2016 respectively. The location of KTPS is shown in Figur

el.

4. Documents Verified During the Audit for financial year 2023-24

2

K TPS Bunkered coal proximate analysis reports

K TPS plant load factor reports

Calculation method for generation of fly ash and bottom ash at TPS

Fly ash Silo drawings

K TPS dry fly ash utilisation reports
(ate pass copies for dry fly ash utilization.

Acknowledgement/ receipt copies of users for utilization of legacy ash
Weigh bridge calibration certificate.

TPS ash bund drawings

Department of Civil Engineering, VNIT Nagpur - 440010 TMW =
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10. Ash water recovery report

11. Ash handling plant- daily plant report

12. Ash bund effluent water quality test reports
13. NABL accreditation of third-party agency

14. Action plan for 100% fly ash utilization

——— [

Th L Mhhakal

LY
3 Koradi

Figure 1: Location of Koradi Thermal Power Station

Mangy

Department of Civil Engineering, VNIT Nagpur - 440010
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. Compliance Audit Details

Sr. | Details Observations/
No. Remarks
i Name of Power Plant Koradi Thermal Power Station | -
2. Name of the company Maharashtra State »
Power
Generation Company Ltd.
8 District Nagpur -
4 State Maharashtra =
5. Postal address for Office of Chief Engineer .
communication (O&M), TPS., Koradi, Dist:
Nagpur - 441111
6. E-mail: cegenkoradr@mahagenco.in -
7 Power  Plant installed Stage: [I-1 ~ 210 MW -
capacity (MW) %tage: =3 < 660 MW
Station: IT + 111 = 2190 MW
8. Plant Load Factor (PLF): Stage: 11 —75.28 % =
Stage: l11 - 67.913 %
Station: Il + 11T = 68.62%
9 | No. of unitsgencrated Stage: 11— 1,388.59 -
whi: Stage: 111 - 11.811.72
(MWh): Station: 11 + 111 = 13,2003
10. | Total area under power 1593.37 -
plant (ha): (including are
under ash ponds)
11, |Quantity of coal consumption |Stage: [I - 11,63.393 Verified
' _ _ PREp—— Stage: [l — 85,17,535
during reporting period| Station: 11 + 111 = 96.80.928
Tons per Annum).
12 | Average ash  content  in|Stage: I -41.717% Verified
- Stage: 111 — 36.349%
percentage (per cent) Station: 11 + 11 = 36.994%
- 2 Stage: 11 — 4.85.335 =
tity of current ash g .00, Verified
3 |[Quantts) | |Stage: 111 -30.96,062
generation during reporting Station: Il + [1l = 35.81.397
Pel'md (Metric ~ Tons  per
Annuim). 1 -

[epartment of Civil Engineermg, VNIT Nagpur - 44001 ¢
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Departme

Fly ash (Metric Tons per Stage: 11 -3,39,734 Vernfied
- Stage: [11-21,67,243
' Station: 11 + 111 = 25.06,978
Bottom ash (Metric Tons Stage: 11 - 1,45,600 Verified
‘ Stage: 111 -9,28.819
per Annum): Station: 1 + 11T = 10,74,419
14. | Capacity of dry fly ash Stage: 11 — NIL Verified
. . Stage: 111 -3 = 1125 = 3375 9 j '
storage  silo(s) (Metric MT (Intermediate Silos) + 3 - L * 210 MW station was
. . commissioned in 1982
Tons) 1125 =3375 MT (Remote 3
; with a wet slurry
o) disposal system for both
Total Stage 111 = 6750 MT U rt—
Station: 11 + 111 = 6750 MT 3 ast
15 | Details of utilization of
current  ash generated
during reporting period
(a)Total quantity of current ash Stage: 11 — 4,85,335 (The stated During the audit, it was
. ey figure is the utilization of ash from | Observed that the current
utilised (MTPA) during rb . o generated unutilized ash
reporting period Koradi ash bund. Which includes | ¢ disposed into Koradsi
utilization of fly ash and bottom and Khasala ash bunds.
¥ Therefore, the utilization
of ash from ash bunds
Stage: 11 - 2.21.770 (silos) + includes current
12.07.306 (The stated figure is the | generated ash as well as
ctipafion o ashif S legacy ash. The initial
ufilization of ash from Khasara ash afilizdtion of ash-from
bund. Which includes utilization of| ash bunds is the
fly ash and bottom ash) utilization of cmjrent
_ generated ash. If the
Station: I + I - 19,14 411 utilization of ash from
bunds 1s beyond the
current generated ash,
then the ash utilized over
and above the current
generated ash is legacy
ash.
(b) Quantity of fly ash utilised | Stage: 11 = NIL Verified
Stage: 111 -2.21,770
(MTPA): .
) Station: [T + 11 —=2.21.770
Avenue Wwise breakup
(separately for fly ash and
bottom ash)
-

at of Civtl Engineering, VNIT Nagpur - 44001 ()
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(1) Fly ash based products Stage: 11 — NIL Verified
(bricks or blocks or tiles or Stage: L~ 08,353
Station: II + 111 - 23,952

fibre cement sheets orpipes

or boards or panels)

(i) Cement manufacturing: Stage: 1T — NIL Verified
Stage: 111 - 1,97 818
Station: II + 111 - 1,97.818

(1i1) Ready mix concrete: NIL _

(iv) Ash and Geo- NIL N
polymer-based

construction material:

(v) Manufacturing of sintered | NIL i

or cold bonded ash aggregate:

(vi) Construction of roads, NIL ;

road and fly over embankment:

(vii) Constructions of NIL i
dams:
" (viih)Filling up of low NIL -

lying area:

(ix) Filling of mine voids: NIL -

(x) Use in overburden dumps: NIL .

(xi) Agriculture NIL -
(xi1) Construction of NIL -
shoreline  protection
structures in coastal
districts:
(xiin) Export of ash to NIL -
other countries:
NII e S

: o (Pleag
(X1v) Others (Please ‘ q

e

specity)

rtment of Civil Engineering. VNIT Nagpur - 440010 MM B

[epa
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(c) Quantity of bottom NIL
ash utilised (MTPA)

(1) Fly ash-based products NIL
(bricks or blocks or tiles or
fibre cement sheets or pipes

or boards or panels):

(i1) Cement manufacturing: NIL

(iii) Ready mix concrete: NIL

Tv) Ash and Geo -polymer NIL

based construction material:

(v) Manufacturing of sintered | NIL
or cold bonded

ash aggregate:

(vi) Construction of roads, road) NIL

and fly over

embankment:
(vii) Constructions of dams: NIL i
(viii) Filling up of low NIL )
lying area:
(ix) Filling of mine voids: NIL -
(x) Use in overburden NIL .
dumps:
(xi) Agriculture NIL -
(xii) Construction of NIL -
shoreline  protection
structures in coastal
districts:

NIL

(xiii) Export of ash to

other countries:

Mangt

Department of Civil Engineening, VNIT Nagpur - 440010




1864

MVM - 03/ CEC - 1132

(xiv) Others (Please specify), | NIL _
if recommended by the
Committee and added in
notification as
per para A (3)
Total quantity of current Stage: 11 -0.00 Verified
ash unutilized (MTPA) Stag‘33 [IT - 16,66,986
_ , Station: IT + I = 16.66.986

during reporting period:

16 | Percentage utilization of Stage: 11 - 100% Verified

Stage: 11 —46.16%

current ash generated Station: 11 + Il — 53.45%
during reporting period
(per cent):

17 | Details of disposal of ash
in ash ponds
(a)Total quantity of ash 3,34,72,469.58 The data reported is as

- - per the compliance fly
disposed 1n ash pond(s) (The balance quantity of ash in | ash audit report
(Metric Tons) as on L Koradi and Khasala ash pond conducted by VNIT,
ludine as on 31" March 2023) Nagpur.
Bfarehi [EROllIEIDE Clause No 5/Sr. No. 20
reporting period): (Summary)
Report No.: MVM-
01/CEC no. 505
(b) Quantity of ash Stage: 11 - 4,85,334 Veified
. Stage: 111 — 28,74,292
disposed in ash pond(s) Station® 11 + 111 - 33.59.627
during reporting period
(Metric Tons):
(c)Total quantity of water Stage: 11 - 32,08.854 m? Verified
o Stage: 111 =9543,513 m*

consumption for slurry Station: 11 + 111 —
discharge into ash ponds 1,27,52,367m*
during reporting period (m'):

' ber of ash 02 Verified
(d)Total number o Stage: 11 (Koradi) rifie
ponds. Stage: 111 (Khasala)

; T 02 Ver
CHve: . erified
o] i Stage: I (Koradi)
| Stage: I (Khasala)
__j__)__—’——————a—e—-_—#——-_- -

Department of Civil Engineering, VNIT Nagpur - 440010

MangL
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(ii)Exhausted (yet to be 0 Verfed 7
reclaimed):
(ii1)Reclaimed: 0
(e) total area under ash Stage: 11 (Koradi) — 103.20 Vefified
ponds (ha): Stage: 111 (Khasala)- 314.00
‘ Station: 11 + 11 —417.20
18 | Individual ash pond Details
(a)
Ash pond — 1,2 etc (please Koradi Ash Pond Verified
provide below mentioned details Active
separately. if number of ash
ponds is more than one) (a)
Status: Under construction or
Active Exhausted or Reclaimed
(b) Date of start of ash | 03-06-1974
disposal inash  pond
(DD/MM/YYYY
or MMYYYY):
(c) Date of stoppage of ash | -
disposal in ash pond after
completing its capacity
(DD/MM/YYYY or
MM/YYYY) (Not applicable
for active ash ponds)
(c) area (hectares): 103.2 Vetfied
(d) dyke height (m): Starter bund level — 305.0 m Verified
—
]ndral sing —305.0 to 308.0 m Refer ANNEXURE 11
2"l raising - 308.0 0 311.0m Page 1of |
3 raising —311.0 10 314.0 m
4" raising —314.0 to 318.0 m
5" raising - 318.0t0 321.0 m
6" raising — 321.0 to 3250 m
7 raising — 325.0 to 328.0 m
Helght Of d)-’ke B 230 m
(d) volume (m’) 26.6 Mm'*
~ | (e) quantity of ash disposed 4,85.335 Verificd
erifiec
as on 31° March (Metric
Tons).
),"—*————_'/—4—4.—_ ——— ——
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(f) available volume in
percentage (percent and
quantity of ash can be further

disposed (Metric Tons):

4.12 Mm’

(g) expected life of ash

pond (number of years and

9.67 years (when discharge is only
from 1 = 210 MW)
1.5 years (when discharge is from

Verified
Refer ANNEXURE 10
Page 1 of 1
During the visit
Khasala ash bund has
exhausted its capacity .
The exact date when
the ash bund has
exhausted its capacity

months): = 210MW and 3 ~ 660 MW) was not available
during the audit.
Slurry discharge line of
3+ 660 MW station is
diverted to Koradi ash
bund. Therefore, the
expected life of Koradi
ash bund is reduced to
1.5 years from 9.67
years.
(e) Co-ordinates (Lat and\, 5y 545604 N 79109219 | -
Long:)  (please  specity |y, 91243734 N. 79.105807 E
minimum 4 coordinates) ¢.21.244409 N, 79.109852 E
d.21.242914 N, 79110533 E
(f) type of lining carried in | No lining was found Vernfied
ash pond: HDPE lining or
LLDPE lining or clay lining
or No lining
(g) mode of disposal: Dry | Wetslurry disposal system ”
disposal or wet slurry (in case
of wet slurry please specify
whether HCSD or MCSD or
1.CSD)
(h) Ratio of ash: water | 30. 90 (309% ash and 70%
glurry mix (1) water)
(i) Ash water recycling Yes Verified
system (AWRS) installed
and functioning: Yes or No
| Quantity of wastewater | NI Verified

(
from ash pond discharged

land or water body

mto
il

JEEREENESE
—

—

No wastewater was
disposed into land or
water body during {he

_time of mspection

Department of Crvil Engineering. VNIT Nagpur - 440010 MW S
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(m?):

(b)

(k) Last date when the dyke
stability study was conducted
and name of the organization

who

conducted the study:

On 04/10/2023 the dyke
stability test was conducted by
Visvesvaraya National Institute
of technology, Nagpur having
letter no. CT-3613 dated 04-
10-2023.

Verified
Refer ANNEXURE 12
Page | of 2

(1) Last date when the audit

was conducted and name of

The audit was conducted by
Visvesvaraya National [nstitute
of Technology, Nagpur on 17%

Verified

number of ash ponds is more
than one) (a) Status: Under
Active

construction or

Exhausted or Reclaimed

the organisation  who and 20" November 2023 and
. report was submitted on 30

conducted the audit: November 2023,
Individual ash pond

Details
m— 1,2 etc|Khasala ash bund .
(please provide below | g atus:

: o - i “tiv fine F Ve

mentioned details sepai ately, if g\gzti;e during FY 2023

Exhausted during the
visit on 21™ October 2024

2000

The furnished
document does not
mention the start month
of ash disposal.

(b)Date of start of ash
disposal 10 ash  pond
(DD/MM/YYYY

or MMYYYY):

(c) Date of stoppage of ash
disposal 1 ash pond after
completing  1ts capacity
(DD/MM/YYYY or

MM/YYYY) (Not
applicable for active ash

ponds)

(c) arca (hectares):

o

Department ot Civil

No data received during the
audit

314

Verified

- Mawgt.

Engmeering, VNIT Nagpur - 440010
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I
(h) Ratio of ash: wate

(d) dyke height (m):

Starter bund level =3052 m
|3 raising — 305.2 to 308.5 m
2™ raising — 308.5 to 312 m
Height — 10.8 m

Verified
Refer Figure 5 of
Section 6.4

(f) type of lining carried 1n

ash pond: HDPE lining or
[ .DPE lining or clay lining or

No lining
(g) mode of disposal: Dry

disposal or wet slurry (in case
of wet slurry please specify

whether HCSD or MCSD or

LCSD)
rin

slurry mix ( 1)
Ash water recycling sys

(i) /
(AWRS) installed

ping: Yes or No

tem

and

funct1o
- of wastewater from

= C (

(1) (;)_[iz'lrltily'
1d dischargcd 1

jto land or

—

ash por

| )epaﬂmem of Civil

(d) volume (m3) 2828 Mm*
(e) quantity of ash disposed [28,74.292 e

as on 3lst March 2023

(Metric Tons):

(f) available volume in |- B

percentage  (per cent and

quantity of ash can be further

disposed (Metric Tons):

pond (number of years and

months):

(e) Co-ordinates (Lat and | a.21.211686 N, 79121024 E | -

Long:) (please specify | b.21.214802 N, 79.114378 E

minimum 4 coordinates) c.21.219848 N, 79.107720 E
d.21.222573 N, 79.103960 E
No lining found Verified

Wet slurry disposal system
30:70 — bottom ash disposal

35:65 — Fly ash disposal

Yes

Engimeering. VNIT Nagpur - 440010
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water body (m’):

(k) Last date when the dyke
stability study was conducted
and name of the organisation

who conducted the study:

On 8/12/2023 the dyke stability
test was conducted by
Visvesvaraya National Institute
of Technology. Nagpur having
letter no. CT3638/CEC464.

Veritied
Refer ANNEXURE 12
Page 2 of 2

(1)Last date when the audit was
conducted and name of the
organisation who

conducted the audit:

The audit was conducted by
Visvesvaraya National [nstitute
of Technology, Nagpur on 17"
and 20" November 2023 and
report was submitted on 30"
November 2023

Verified

19 | Quantity of legacy ash
utilized (MTPA):
Avenue wise break up

(separately for fly ash and

bottom ash:

Koradi ash Bund: 6,17.306
Khasala ash bund: NIL

i Fly ash based products
(bricks or blocks or tiles or
fibre cement sheets or pipes

or boards or panels):

ii. Cement manufacturing:

iii. Ready mix concrete:

Ash and Geo-polymer

based construction

V.

material:

KTPS, Koradi discharge
the unutilized fly ash and
bottom ash of the current
financial year in Koradi
and Khasala ash bund,
which also contains
legacy ash. Avenue wise
breakup is available for
utilization of ash from
ash bunds. The
utilization of ash from
bunds includes current
generated ash as well as
legacy ash, therefore it is
difficult to provide
avenue wise breakup of
the legacy ash.

v Manufacturing of sintered or
cold bonded ash aggregate.

VI, Construction of roads.

road and flyover

embankment:

Vil (_7011structi0n of dams

| e

Department of Civil L

ngineering, VNI'T Nagpur - 44001
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viii. Filling —up of low-

lying area:

ix. Filling of mine voids:

x Use in overburden

dumps:

20.

y other information: Soft

x1. Agriculture:

xii. Construction of shoreline

protection  structures n

coastal districts:

xiii- Export of ash to

other countries:

xiv. Others (please specify) if
recommended by the
committee and added in

notification as per para A(3)

/
Summary:
I
Details Quantity
generated
(MTP)
el
Current  ash 35, 81.397
during
reporting
period
_______—————_—___—
Legacy ash 3.34,72,469.58
-
Total 3.70,53,866 58

An

copy al complhiance

of the annu
\d shape files of

report, al
t and ash ponds

power plan

may be €- mailed to:-

Quantity
utilised (MTP)

and (per cent)

Balance

quantity (MTP)

19.14,411 10,606,980
6,17.812 3,28,54,657.58
25,32.223 3,45.21,643.58

VN

nmel'cccoalﬂslum 20

Dep

artment of Civil Engineermg, VNIT Nagpur - 440010
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27 Signature of Authorized The report is signed by the
Signatory CPCB Authorized Auditors and

Concerned Authonties of the
Institute as per Institutes (VNIT)

norms.

Note: The remarks of the auditing team, VNIT are based on the documents provided by KTPS and

field visits.

Dr. Swapnil P. Wanjari Dr. Mangesh V. Madurwar

Assistant Professor, CED VNIT Nagpur Associate Professor, CED VNIT Nagpur
)4 M
7 ,1 202 rell: WM
Iledd CED Dean R&C

Department of Civil Engineering. VNIT Nagpur - 440010
ep
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6. Scope Wise Methodology and Observations
6.1 Scope 1: Fly Ash Generation

Statement  Verification of ash generation data pertaining to the financial year based o
L : n

of Scope inspection of records of coal receipt/consumption and average ash content in
coal, and comparison of this data with the information provided by the power

plant in the annual implementation report/ prescribed Annexure

Methodology for verification of fly ash generation data.
| A part to whole technique was adopted to verify the coal consumption and ash
generation data based on the data/ documents/ receipts provided by Koradi Thermal
Power Plant.
Procedure
| Bunkered coal proximate analysis reports are provided to ascertain the coal
consumption and average ash content.
7 The officials of KTPS Korad provided a monthly progress report of KTPS ash
utilization which mentions the ash generated at 1 - 210 and 3 » 660 MW.

The report also mentions the consumption of coal during that particular month for 1

(9% ]

710 and 3 » 660 MW exclusively.
4 The coal consumption and ash generation data was verified with the bunkered coal and
dl an

e analysis report provided in the excel datasheets.

proximat

5. Quantity of fly ash and bottom ash generation from total ash 1s evaluated based on lette

- r
no. CE/CEHSU/Ash Uti. /549 dated 25 Jun 2014,
Observations

| Quantity of total coal consumed as per annual implementation report was 96.80 928 MT
which was found correct during the audit.

2 The proximate analysis of bunkered coal was carried out by MAHABAL ENVIRO

ENGINEERS pPVT LTD. At KTPS. The NABL certification for the said firm 15 valid
1025 The NABL certification and scope of accreditation (proximate analys;
: VSIS

till 28/067
of coal)1s attached in the ANNEXURE | and ANNEXURE 2 respectively

1 The quanuﬁcation of ash mto fly ash and bottom ash was carried out accordi
- rding

CO notification. The Noufication is attached in ANNEXURE 3

L L

MAHAGEN

Department of Civil Engineering, VNIT Nagpur - 44001
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4. As per the information provided by KTPS, 3 ~ 660 MW unit has three dedicated
. _ as e dedicate
intermediate and three remote silos each of capacity 1125 MT which constitute to a total

atota

capacity of 6750 MT. The detail of the silos are attached in ANNEXURE 4

Non-Conformity
| The Unit-6 (1 x 210 MW) was commissioned in 1982 with lean phase (wet ash) disposal
: : sa

system, there was no provision of silos.

6.2 Scope 2: Ash Utilization

Statement Verification of fly ash and bottom ash utilization data pertaining to the financi
of Scope year based on inspection of records of ash supplied to the user ;L{enci e- '“fmC‘la]
under permitted uses/avenues. and comparison of this data witlﬁhe inefb COVEI. il
provided by the power plant in the annual implementation report / proe:rs](T:]rE;‘Sscri1

Annexure.
Method for verification of fly ash utilization
| For verification of fly ash utilization at KTPS a part to whole data verificati
rerification

technique was adopted.

2 Using this technique, data for random months was assessed and verified witl
: ed with

5 e te/ receints/ os N — 4
the acknowledgements/ receipts’ gate passes; weigh bridge reports provided by the

KTPS officials.

Procedure
| The daily fly ash evacuation record for any random will be called. The data provided
for this month will be thoroughly verified with the gate passes provided for that
particular month.
2 The data which will be verified is the gate pass no. and the stated amount of ash on
the gate pass.
3. The same procedure was adopted for verifying the utilization of legacy ash.
Observations
| The data pertaining to dry fly ash evacuation from silos installed at KTPS was

metered.
> The daily ash evacuation record for the month of March 2024 was received. The (
'cd. The data

ot & . the date, name of the fly ash evacu: . . ,
sheet showed t g y @ uating agency, vehicle no . name of

driver, i ime. out time, receipt no. and amount of ash carried in the bulkers §
. - s Sample
copy of data sheet provided by KTPS is attached i the ANNEXURE 3
g the quanuty of dry fly ash were ¢ -
- 3 evidenced The evi
evidenced

| Engineering. VNIT Nagpur - 44001 'MM B

passes mentionin

-

Gate

Department of Civi
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images of gate passes are shown in ANNEXURE 6.
4 Weigh bridge was used to meter the amount of fly ash evacuated by the ash lifting

agencies. The weigh bridge calibration certificates in ANNEXURE 7 are attached fo
= r
reference.
5 All the entries made in the data sheet for the month of March 2024 were found correct
ec

as per the gate passes. The total ash evacuated for March 2024 was verified with the

monthly progress report of KTPS ash utilization and was found correct. The monthly

progress report of K'TPS ash utilization for the month of March 2024 1s attached in

ANNEXURE 8.
6 The total dry fly ash utilization from silos for the financial year 2023 — 2024 reported

in the annual implementation report by KTPS was found correct as per the record
o ¢ records

provided.

7 The reported dry fly ash evacuated from 3 x 660 MW unit in annual implementatior
e 1

report filled by KTPS for brick [15 b (1)] and cement [15 b (i1)] manufacturing
agencics at KTPS was 60.335 MT and 1.61.435 MT respectively which were

incorrectly reported. The actual dry fly ash evacuated by brick and cement
1

manufacturing agencies at KTPS was 23,952 MT and 1,97.818 MT respectively

8 The utilization of legacy ash from ash bunds were not metered.

9 The monthly progress report of KTPS ash utilization submitted to The Chief Engineer

(E&S), MSPGCL also mentions the quantity of legacy ash lifted from Koradi and
Khasala ash bunds exclusively. Monthly progress report of all the months in the

financial year 2023 — 2024 were verified.

10 Since there isno provision silo in 1 x 210 MW unit, therefore total generated ash (fly

ash + bottom ash) is directly pumped into the Koradi ash bunds which ultimately

becomes a part of legacy ash. The dry fly ash generated at 3 < 660 MW unit cannot

be utilized 100% from the silos. therefore the ash 1s pumped into the ash bunds

6.3 Scope 3 - Fly Ash Disposal
Statement Verification of 1% ash disposal into ash ponds data pertaining to the financial
of Scope ¥ i dlifergnce of ?Sh BEREEEam and ash utihzation, as above), : y
on of this data with the information provided by the power ant a:\d
i ntin the

comparis _
annual implementation report / prescribed Annexure.

viethod of verification for quantum and system of net ash disposal into ash bund
i HK s at

KTPS.

| After tl verification of ash generation and utihization data_the diffe
s rence

1e satisfactory

rement of Civil Engineering, VNIT Nagpur - 44001 ‘Mﬂm
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between the ash generation and utilization quantity yielded the quantity of net fly ash

disposed into the ash dykes.

2 The auditing team visited KTPS for eround verification of ash disposal system

Ohservations

I

2. The cumulative dischar

In 1« 210 MW (Unit 6) there was no provision for silo, therefore, the fly ash and
bottom ash generated throughout the financial year 2023 — 2024, were mixed with
water to form a slurry and discharged through pipes to the Koradi ash bund. Figure 2

) b v

shows the dropping point location ash slurry discharge into Koradi ash bund

'F

Google 21/10/24 11:23 AMIGMT +05:380
el T LT P e ey !
Figure 2: Pipe conveymg, ash slurry and dropping in Koradi ash Bund
ge of bottom ash slurry for Unit 8, Unit 9 and Unit 10 was

t through centrifugal pumps.

carried ou
The un-evacualed dry fly ash slurry was disposed to the ash bunds through
reciprocaling pumps for Unit 8. Unit 9 and Unit 10. The dry fly ash slurry -
be seen form Figure 3.

could
2023 — 2024, 19.45.473 MT of dry fly from 3 x 660 MW un;
. nit

In the financial year

(Unit 8+ {Unit 9 + Unit 10) was dumped 1nto the ash bunds.

MW@

Department of Civil Engineering. VNIT Nagpur - 440010
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- .
® Nagpur, Maharashtra, India
| 63mv+553, Nagpur, Panjara, Maharashtra
440026, India
& Lat 21.232866° LLlong 79.:092638°
§l 19/10/24 04:48 PM GMT +05:30

Figure 3: Dry fly ash slurry discharge pumps

5 As per the officials, Khasala ash bund has exhausted its capacity, therefore five ash
slurry pipe line emerging from
Figure 4 shows the glimpse of Khasala ash bund.

3 x 660 MW unit were diverted from Khasala ash

bund to K oradi ash bund.

tell

& Nagpur, Maharashtra, india

¥ Outer Ring Rd, Nagpur, Maharashtra 440026,
(f & India
f w% Lat 21.211734° Long 79:120947°

Tiiren CAtACNa Tk

Figure 4: Khasala ash buﬁ“d

1)eparlm€ﬂ( of Civil Engineering. VNIT Nagpur - 44001 ()
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) )( 'l Y aSh dl.l p 1 I'adl a h“ 1 ll C i dancia cal
om 4a l y

2023 — 2024 from 3 = 660 MW unit i

: nit is 9288185 MT and 19,45
respectively. el B
6.4 Scope 4 - Fly Ash Storage

Statement Assessment of total ash storage in operational and un-operati
of Scope and available storage capacity for further disposal at th:Deldationai ash‘ ponds
based on details and drawings of ash ponds provided b et‘l1 of financial year

ground yerification of the information provided, and conf a:}.3 PR, plant and

gnd available storage capacity with the infonnatEOn prOvidpd ll)Son of the storage

in the annual 1mplementation report/prescribed Annexuree Y the power plant

Method for assessment of net ash storage

. For finding the total ash storage n as ¢
I ag sh dykes the ma i .
> ap of the ash dis -
posal area

was verified.
2. Field visit was conducted to observe the ash disposal area
Observations

| Themap of Koradi and Khasala ash bund were provi :
provided by the officials. Tt
1als. The document

that mentioned the area of both the ash bund. ANNEXURE
. : XURE 9 shows the map of
; p of Koradi

and Khasala ash bunds.

During the financial year 2023 — 2024 Khasala ash bund had exhausted 1t
LA S capacity.

2,
The available ash deposition volume with Khasala ash bund reported in the annu:
implementation report by KTPS (4.74%), is based on the ash evacuated from thetl "
as per the officials of KTPS. bunds
3. The officials of KTPS had provided a tentative calculation regarding the availabl
capacity of Koradi ash bund. The document states that, the available quacn; \‘Vm“
: 1

K oradi ash bund is 4.12 Mm®. which would serve KTPS (1 = 210 + 3 ~ 660 MW) for
allpl'OXill1ﬂl€Fy about 1.5 years. The tentative calculation sheet provided by K’['PO;
officials 13 displayed in ANNEXURE 10 :
I implementalion report filled b

C I [~ — {) I

4 Theannua y KTPS states the total dyke height of Korad
adi

ash bund as |

J volume of Koradi ash bund 1s 26 6 Mm”* '
m”. All the salient features of

e seen from ANNEXURE 11,

also the total state

K orad ash bund can b

alient fe
in the Koradi and Khasala ash bund

s Figure shows the s atures of Khasala bund.
k was found

6 Nolinmg wor
adi and Khasala :
asala ash bund was cartied out Vig
svesvaraya

Mg

The dvke stability test for Kor

|

j)c:pzu'tmt‘m of Civil Engineering, VNI'T Nagpur - 440010
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National Insti
itute of Technology, Nagpur. The cover letter of both tl
h the reports are

displayed in ANNEXURE 12.

B e Tat A L end ~5
BT T e i
) L LSy O P o 4ol n L e |
: SR 2t a2 2

e v

Figure 5: Salient features of Khasala ash bund

sh Water Re-cirulation (Recovery) System

nent of rry di
ent of ash slurry disposal and ash water re-circulation system used
use

Statement AsSSCsSl
during the financial year in res i

Of SCO e s pect ratio Of water in t .
p onds. water used for ash slurry disposal to ash pon;l: 1851;1 ci;,sliosed to ash

> ater recycled

Fhrougl? AWRS, and ash water discharged into envir
!nspec'tlon of records provided by the power plant a ‘;/noument, based on
including the condition of surrounding environment innre ground verification,
or breached, and comparison of the ground situation Sp?Ct of ash released
prov1ded by the power plant in the annual impiememati;ltréghft /‘nfonnation

ort / prescribed

Annexure.

6.5 Scope 5—A

- ash slurry disposal and inspection of AWRS

Methodology fo

| Assessment of random months records prepared on daily basis f
or verification
of

ater ratio in slurry discharge mto ash disposal area

ash: w
> Inspection of AWRS
Procedure
on of total water used inside the ash slurry the annual datas|
atasheet prepar
pared

| For verjﬁcati

onam onthlv basis was furnished by KTPS

Department of Civil Engineering, VNIT Nagpur - 4400 | (
- )
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7 These datasheets were exclusively provided for I < 210 MW unit and for 3 ~ 660 MW

unit, a mail document mentioning the slurry discharge was furnished.

Observations
. The reported value of water consumption for ash slurry in the annual implementation

report was found correct for 1 = 210 and 3 < 660 MW units. The annual water
consumption reported on a monthly basis for slurry discharge at 1 < 210 MW unit
can be found in ANNEXURE 13, whereas for 3 » 660 MW units the annual water
consumption for slurry is displayed in ANNEXURE 4.

the visit to AWRS pump house, the pumps were found operational with

2. During
proper working of pressure gauges which can be observed form Figure 6.

Nagpur, Maharashtra; India
i Relianceiliayout, 174, Village, Samta Nagar, Nagpur,
i Maharashtra 440026, India
% Lat 21,209527° Long 79:104673%

21/10/24 12:05.PM GMT +056:30

3

Figure 6: Ash water recovery pump house

or log book was also maintained at the pump house station which mentions

ge at every I 00 hour interval The image for the log book can be

ML

Civil Engineening, VNIT Nagpur - 44001
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the water dischar
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seen in ANNEXURE 15.

4. During the visit, no overflow of the recovered water was seen flowing into the

environment.

7. Action Plan of MAHAGENCO TPS Koradi for Increasing Fly Ash Utilization

MAHARASHTRA STATE POWER GENERATION CO. L. TD.

(Govt. of Maharashitya 1
KORADI THERM » ST/ l'l - '
NAN o, KORADI THERMAL POWER STATION, KORADI -yt
’an B AL 8 4 &M}, K T.P.S Koradi, Dist. N, ippur, PIN - '
ZOLS5, 150 14003:2015, 150 45001 'lilll&l |\u' woo |$~z'll||lllnl w

il - ;
Email - cegenhoradit@mphagenco. o CIN: U40100MH20055GC 153646

At!r_‘ rL'l
Action Plan to achieve maximum fly ash utilization
Short Term Action plan for ash utilization:

e M/s. Eklavya Enterprises is deputed at Khasara ash bund & Mfs Sai

Enpineering works is deputed for Koradi ash bund for regular pond ash lifting

This ash is used for bricks manufacturing and road embankment

LOA is issued to M/s Ambuja Cement with ref. no. CE/E&S /Rail Transport/LOA
JLO

16.02.2024 for target of the Dry fly ash lifting quantity 10 Lac

Koradi/82 Dtd.
MT/vear on Rs.100 per MT handling charges. Bank guarantee submitted by

M/s. Ambuja Cement.
As per LOA, vendor has to lift and transport pond ash of quantty equal to 10 %
of allotied Jcommitted annual dry flv ash quantity 1e. 1 Lac MT/vear

compuisorily other than allotted Jcommitted dry fly ash quantity without

financial assistance
M/s. Ultrafine Mineral (RDC Concrete Unit}, visited at site and DPR submitted &

same I8 in pProcess.

f\m.:mv'.zi is given to collect ash from ESP#10 last field of Koradi TPS into steel

silo which is to be installed by the M/s Ultrafine Mineral.

Implementation of the said proposal to increase the day to day ash utilization
1000 to around 20,000 MT per month.

pS has identified stone quarries - Pachgaon, Umri (Jungli-Khurd) area.
ceived from Pachgaon. As per process followed by NTPS two proposal
Excavation, collection, Loading & Transportation of Pond Ash @
m Khasara Ash Bund and unloading at Pachgaon, Salai Menda

her Mines sent to HO for approval awaited,

from
« KoradiT
NOC rec
for work of
2 Lakh MT fro

and Navegaon crus
ilization is being regularly carried out by advertisement in

promotion for ash utili
various newspapers and encouraging prospective vendors.

Long Term Action 1an for ash tions
To achieve 100 % Legacy ash utilization, as per MOEF&CC no ﬂﬁcahun, e

measures are being taken-
m no.1 is ready for tmnspormtien nfdxyﬂy ash beside Railway
chord cabin for loading of dl? fly anly il’l Railwaywagm at

atform is 20x%180 tm:rs ke

long term
+ Railway Platfo
siding line of Railway
3x660MW, The size of pl

])t:}‘iﬂl'“"cm of Civil Engineering, VNIT Nagpur - 440010
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MAHARASHTRA STATE POWER GENERATION CO. LTD.

' . (Govt. of Maharashtra undertaking) ;Tg
KORADI THERMAL POWER STATION, KORADI 5 -

W : 0 /o Chiefl Engineer [O&M], K.T.P.S. . Koradi, Dist. Nagpur, PIN - 441111

e Koy T 8 {1SO 9001:2015, 150 14001:2015, 150 45001: 2018 & IS0 50001:2018)

Email - cegenkaradi@mahagencodn CIN: 140100MH20055GC153648

+ Railway Platform no.2 is ready for loading & transportation of pond ash beside

Railway Shunting neck track in between Koradi/Khasara Ash Bund. The size of
platform is 20x650 mitrs.

« FSR, DPR & project management consultancy and construction of praposed BG
railway siding & allied work for utilization of Dry Fly ash at 3x660MW, Koradi
TPS. FSR is approved by Railway & DPR preparation is under process by M/s.
RITES. Railway approval is awaited. After getting approval the said Railway track
work will be start through remote silo site and it will be very helpful to maximize
the dry fly ash utilization.

» MSRDC is demanded the pond ash for construction of Super Communication
Expressway i.e. i) Nagpur to Gondia ii) Swarkheda to Gadegaon & iii) Seldoh to
Rajura. The total requirement of pond ash is @ 3-4 Crores MT. Their
requirement for lifting & transportation cost pass through to their destination.
Meeting with MSRDC was conducted on dtd 29.03.2024 regarding above
said work and their EPC contract project taken time upto 6-8 months.

Disclaimer: The compliance ash audit report 1s prepared based on the documents/ reports/

drawings/ certificates/ correspondences etc. furnished by KTPS.

iz

Dr. Swapnil P. Wanjari Dr. Mangesh V. Madurwar
Assistant Professor, CED VNIT Nagpur Associate Professor, CED VNIT Nagpur

/?%W 12 Y

“Head, CED Dean R&C

l)cpa;'nncnt of Civil Engineering. VNIT Nagpur - 440010
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. National Accreditation Board for
ilac-MRA 2\73 Testing and Calibration Laboratories

NABL
CERTIPICATE OF ACCBEDITATION
MAHABAL ENVIRO ENGINEERS PVT. LTD.

has been assessed and aceredited in accordance with the standard

ISO/MEC 17025:2017

"General Requirements for the Competence of Testing &
Calibration Laboratories"
for its facilities at ‘

PLOT NOS. 13,14,17.18, GRA MPANCHAYAT BOKHARA, CHHINDAWARA ROAD, KORADL NAGPUR.
MAHARASHTRA, INDIA

in the field of

TESTING

Certificate Number: TC-T4R7

lssue Date: 29.“0(];2023 \.a"d 'ln'": 28,0{1{2025

cate renains valid for the Scope of Accreditation as specified in the sunexure subject to continued
compliance to the above standard & the relevant requirements of NABL.
tion of this lnbomtory, vou nay ako visit NABL website wwwnabl-india.om)

This certifi
satisfactory '
(To see the scope of accredity

N f Legal Identity © MAHABAL ENVIRO ENGINEERS PRIVATE LIMITED
Name 0 )

Signed for and on behalf of NABL

/E-J"‘«lfw%md\vf‘”

N. Venkateswaran
Chief Executive Officer

NAMN A
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ANNEXURE 2 (Page 1 of 2)

Jlac-MRA

)

NAaBL

Laboratory Name :

Accreditation Standard

Certificate Number
Validity

MAHABAL ENVIRO ENGINEERS PVT. LTD., PLOT NOS. 13,14,17,18, GRAMPANCHAYAT
BOKHARA, CHHINDAWARA ROAD, KORADI, NAGPUR, MAHARASHTRA, INDIA

ISO/IEC 17025:2017

National Accreditation Board for

Testing and Calibration Laboratories

SCOPE OF ACCREDITATION

TC-7487
29/06/2023 to 28/06/2025

Page No
Last Amended on

38 of 68
25/07/2023

Discipline / Group

Mat erials or Products tested

Component, parameter or
characteristic tested /
Specific Test Performed /

Test Method Spedﬁcatioﬁ
against which tests are
performed and / or the

S.No pme
Tests or type of tests techni /
ques [ e
performed usmiq‘ui "
£ GRTIES Ik Drnbing Water/Ground Water /Surface Water /industrial
i CHEMICAL- RESIDUESIN o0 i ngation Woler  Construction Water / Water for Zinw. S 3025 2}
559 ATER 15 3025 1Part 20
WATE Swimmin) pool
s60 | CHEMICAL- SOLID FUELS | Coal gl i
561 CHEMICAL: SOLID TUELS | Coal = i
— - fsh Fusitehty (Deformation
co2 | CHEMICAL SOLID FUELS | Coal Temperature) SRS
] . Ash Fusibihty 1Flud
563 CHEMICAL SOLID FUELS  [CO al Temperature) ASTMDI1B57/0185TM
— ‘ . Ash Fusitnbty (Hermisphencal
561 |cHEMICAL SOLID TUELS  fCodl Temperature) BN
‘ . — Ash Fusibibty [Softening
565 CHEMICAL- SOLID F UELS | Coal Tempenture) ASTMDI&s TR 65 7M

SOLID FUELS Coal

Carbon

ASTMD 5373

566 CHEMICAL

Fineness (1 1B mm)

ASTMD 197

567 CHEMICAL SCLID FuUELS | Cod

368 ikl i Fingness (2 36 mm) ASTM D197

569 CHEMICAL- SOLID FUELS | Coal g — —

570 CHEMK AL SOLID TUELS Coal e e —

571 CHEMICAL - SOLID FUFLS Coal r——— —

572 CHEMICAL SOUID fULLs | Coal i —

o CHEMICAL- SOLID FUELS JC0% Gross Calorific Value ASTM DS AB65DSB65M
574 CHEMICAL SOLID TUELS Coal o e —

e CHEMICAL- SOLD FUFLS o ‘P:;J'Jlamw O ASTM DA 09,0400

576 CHEMILAL qoLID FUELS  fCodd Hygen —

577 CHEMICAL- SOLID FUFL 5 JCoal ——s e

;15 CHEMICAL 50D [UELS | Cod Morsture (inherent) fa 1350 (Part 1)

579 CHEMK.AL SOLID MU LS Coal :-’:‘vm uﬂ.: (inheren Resdush ASITM D3 ¥D31r 3 173
—;ﬂ CHEME AL LOLID FUELS Cool Jf:j =1L:.u:‘!;):;uhln;m,--.i ot 0ol PR—

581 CHEMICAL- gOLID FUFLS Coal ::::H‘ —

(%7 (CHEME AL SOLID FUELS ;_fl P ” T
584 Gryaen ASTM O 34 76
L_ﬁ__‘—-__—-__*—

CHEME A

|
L@y A
LA i

LOL D FUEL 'J_J_'_;-‘_LI___—_,._#-——"'

Thisis @

nml’wa to -cerﬁﬁ

e

—_——

cate of Accreditation’ and does not require any signature
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ANNEXURE 2 (Page 2 of 2)

National Accreditation Board for
Hac-MRA ¥ Testing and Calibration Laboratories
NADBL
Al b o .
SCOPE OF ACCREDITATION
MAHABAL ENVIRO ENGINEERS PVT. LTD., PLOT NOS. 13,14,17,18, GRAMPANCHAYAT
Laboratory Name : BOKHARA, CHHINDAWARA ROAD, KORADI, NAGPUR, MAHARASHTRA, INDIA
Accreditation Standard ISO/IEC 17025:2017
Certificate Number TC-7487 Page No 39 of 68
validity 29/06/2023 to 28/06/2025 Last Amended on 25/07/2023
Component, parameter or Test Method Specification
characteristic tested / against which tests are
- . Materials or Products tested Specific Test Performed / performed and / or the
5. No Discipline | Group Tests or type of tests techniques / equipment
performed used
Proximate Analysis by Thermo-
. gravimetnc analy o1 (TGAY Ash | ASTM D 7552
584 CHEMICAL. SOLID TUELS | Coal % ! -
Proximate Analysts by Themmo-
) . ; qravimelnc analy ser (TGA) ASTMDT%82
585 CHEMICAL SOLID FUELS | Coal Fixed Carbon
Proxmate Analyss by Themo-
) gravimetne analy zer (TGA) ASTMD7582
586 CHEMKAL S0LID {UELS Coal Na e =
Praximate Analysk by Themmo-
: = gravimetng analy ze1 (TGAY ASTMDIS82
587 CHEMICAL SOLID FUELS  f Codl volstde Matter
o - Tutal Mosture ASTM D3302/D3302M
588 CHEMICA A -
olal Mossture 1350 1Part 1}
549 CHEMICAL 50UD TUELS | Codl Sl bl i
5 = Total Sul - <
590 CHEMKCAL 50U FUELS | Coal i slolihit
3 TR % low Total Sulphut IS 1350 (Part Im)
591 il = e matte 175
g2 CHEMICAL SOLID FUELS odl Ll I
592 - . e [enu Yolatde Matter IS 1350 (Part 1)
593 CHEMICAL SOLID ¢ - Ash 2
As ASTM D31
004 CHEMILAL SOUID FUELS | Coke E
5 As 15 1350 {Pan 1}
€95 CHEMICAL. SOLID FUELS | Coke :
595 5 Ash Fusibibly Deformation ASTM D185 1+
: CHEMIAL SOUD FUELS | Coke Tempersture SLRHE S LG
596 CHEMEAL 35
Ash Fusitality Flud
ke 4 ASTM D1BS YD1857M
ol CHEMICAL SOLID FUELS Coke Temperature D1857
' = 4sh Fusibility Hemspherial
& lecia Temperature ASTM D1BS7D1857M
5G8 CHEMICAL S01ID FUFLS 1 E0K -
Hat Ash Fusitity Softening ASTM D18S
; Temperatuss ASTM D185 710185 7M
599 CHEMK BL SOUID FUELS | Coke i s
59 - ‘ Catbion ASTM D 5373
5 cal SOLID FUELS Lok
600 CHEMICAL S0LID fineness {1 18 mm) ASTM 197
- Al S LS | Coke
P CHEMK AL SOLID FLELD Fineness (2 36 mm) ASTM D197
== : FUELS Coke
602 (HEMIK AL SOLID FUELS Fenenass (600 mucmnd ASTM D197
— LS | Coke
e HE MK AL GOLID FUEL - Fineness 175 mcrons ASTM D 97
CHEMICAL - S0OLID FUELS s fieed Carbon ‘
o4 ! e &0 L3 ASTM D 3171,
o5 |CHEMEAL SOLD FULLD Fixed Carbon 5 1350 (Pagt 1)
—(-':l-l-'-—-d ('_HF"”""‘" “»(’M!_%ﬁ_‘ : .’h’———* = T e
s
e —— ——
I 10 ‘Certificate of Accreditation’ and does not require any signature, —
L e rh’s is 3nneﬂ’re ‘LH\
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’ i
/ ) X Fvh

WAHA

MAHARASHTRA STATE POWER GENERATION €O L'TD.

CIN: U10100MH20055GC1536048

EAX 91:022-26477273 0o

Emart ceghseut ."‘-\:J'u;;;(']]. Q.11 L T
Ref No CE/ICEHSU/Ash Ut/ L) ({ ¢ “'E‘-
2 ;

1 ey »" 4 iy 1

W -6.L3 6. TR i
To.
Chief Engineer (O & M) i
MAHAGENCO TR

Bhusawal/Chandrapur/Khaperkheda/ Koradi/Nasik/
e —— v ~
Paras/Parii TPS

Sub: -Regarding Calculation Method for Generation of Fly Ash at 115

Ref - CE/CEHSU/Ash Uti /493. Dt 9/6/2014

With ref to above, the method for calculation of fiy 1< atall 114,
Mahagaenco has been approved by Competent Authority - YEO SOL
the same is enclosed herewith for immediate implementation

This is for your information and further necessary acti 1 please

-~ v

Encl. As above {3
Chiéf £nay jer (CEHSL
Copy s w.to az_ 3 201&
1) Manag[ng Direclor
2y Director (O) ,
33 Executive Director (O&M) e
| Typteggees 1,
PR % | i i = 1|
T S
' !
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1Pk Nb:— 2fecurbgye

- y = b? U
/)90 v l A5
2% 1
Ref.No. CE; CEHSU/Ash Utif.2 ey E Rt
E9.
APPROVAL NOTE:- 4

Sub: -Regarding Calculation Method for Generation of Fly A, al Tpe

At Corporate office various review mectings were hel §., -
of ash utilisation at Mahagenco's TPS. The
respect of Ash utilisation were discussed,

i.[”pl[ Vesiteg

problems face . TPS lev 1 iy

Officers handling the ash utilis

ation at respective )
that in absence of any we

ighing arrangement f¢
necessary to review the ash gener

'Unl“l"lll;l
T ash dispos.. g
ation and utilisatjop, calculations )
so far, The calculation sheets of CSTPS, KPKD reported wits
cnclosed herewith,

S Ulinge
NS met ]y

Presently Fly ash is calculated as 80% of tota] ash pgerog ation

The following factors affect the fly ash generation (...,
fly ash gencrated is less than calculated. Therefore, it js ST,
due consideration to the following factors. )

. [Il(' PSR | 11}

¢ Coal Mill Reject quantty not conside
* Coal Factor reconciliation effect

red Jo.

02w

* Ash collected in Economiser + Ajp Heater+ Chimpe 10

Consideration of coal mill reject:

When 100 units of coal is sent to coal mill 1% is 8O 0t as oy
order of () 3, Theref

reject and coal factor reconciliation effect is of the
the net coal available for generation is 98.8 units. '

Further, when the ash is formed from 98.8 units of T,
is 34%. Out of this ash the 20% bottom ash jg collecte
bund in the form of ash slurry.

B coal wiyg
d and sent to 4

Consideration of ash lost in economiser, aijr heater ang chimney .
Out of the total ash generated 10% of ash jg collece e |,
air heater manually or through the system and sent o
= - . : 3 Oy
this 10 % of ash is not available for collection in ESp,

CLonogg .
ash |y

1]

Flicre,

[Type text]
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In short it can be said that 70% of ash is available ¢ coll
. f g . ol D OOl ey 1]
2SP (with 99% efficiency) as dry fly ash for disposal and 30 of «e)
7 e el : ol ash
the form of ash slurry to ash bund.

The tollowing points provide the new sct of calculati ng wh

provide the accurate ash data.

a) Coal actually available for generation & Ash conient in coal
As per MoEF guidelines the ash content im the o i
. o 1 oal uscd 1,
generation of electricity should not exceed 34%. On s basis generation
ash needs to be calculated. S

i j
oal use - gener:
Coal used for generation 100- (1102
- (”\" t s
Total Ash generated = 98.8 * (1 34

b) Ash generated:

Total Ash generated = 33 54 o

]

c¢) Bottom ash generated (20% of total ash) 33.5U2* o

6.71]
d) Ash losses(10% of total ash) = 33.59270.1
= 3:36 %,
¢) Fly Ash generated (70 % of total ash) = 33.592*0.7
= 2351 9%;

f) Fly Ash available for sale through open
tender for 80% quota
2351 .8
18.80 % of coul
Constumed

= S6H% of tnal ash
g) [ly Ash available for 20% quota as per MoEF notifi. ation

= 23.51 402

= 4.70 % of con)

Consg N

14 % of tolad my

(Type text] t J‘M
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Proposal:

It 1s proposed to consider the available asl for utihisy: i
a) Fiy Ash available for saje under 80% quota | o
-18.80 Y% of coal consumed

=56 9% of tolal ash generated

b) Fiy Ash available for distribution

under 20% quota

- 4.70% of coal consumed

= 14% of total ash produced.

H(?“C“ﬂ following is to be considered while finalising,. 1 ..,
utilisation from respective power station R Heotor,

1) Total coal quantity = 100%, M
2) Coal consun.cd = 08.89, . . N;.‘I '

3) Total Ash generation = 33.592 9%

4} Total bottom ash to ash bund =30% (20+10) - 1o 5
5) Total Fly Ash =23.519, Sl
6) 80% fly ash for sale =18.8%

7) 20% dry fly ash for distribution =47 9%

In view of this it is proposed to adopt above method < . 1.
s Is - TR ] i “:=;=
fly ash at all TPS of Mahagaenco. ueLiat

It is requested to approve the calculations Proposcd t
approval same will be circulated to al] thermal p r"\.;J“ e
2 AL ES slalion s

implementation,

Submitted for approval please.

¢

7

/-_«} ) ] | i
7 ] |
a TRE A

Chief 1;1\1;‘1:; er (CELs

o
Exccutive Director {O8&M)

Director-(0) - 1y«

Managing I}lr'r*r\n'

ITyoe i':‘}"ii
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DRY FLY ASH LIFTING STATEMENT( M/5 TRP ) )
aa ] 03.032024] 1RP DNR | MA-34 BG 9507 sum 1 2340 | 100 | 51 T L P
35 103032024] TRP DNR | MH-34-BG-7751 |  BHAGWAT 020 120 | I51 816/772 35000
16 | 030320724 TRP DNR | MH.34.8G-7733 | PRASHANT 110 150 1 151 51673 | #0000,
27 103032024 18P DONR | MH-B8H-BG-7262 ANIL 110 70 | i5i B16/7°5 . | 40000
a8 |03032028| TRP DNR | MH 24 BG-7768 YUSUF 115 730 | Rl B16/776 20000
49 | 03.03.2024 TRP DNR M-34-8G-4777 IDAYAT 020 150 f-1 _16/777 35000
50 | 0303.2024] TRP TRP | MH-a4.9898 RAVI 505 610 R-1 B16/783 35600
51 | 02.03.2024 TRP TRP MH-22-AA-0148 SATISH 445 640 R-1 B16/784 33000
52 |0303202a] IRP ONR | MH 348G 8767 | SHATRUGHAN | 6 10 6 55 -1 R16/785 20000
53 | 03032024 TRP TRP M J6.f 0184 MAYUR 5 30 700 | DCRY B16/786 30000
54 | 03.03.2024 TRP TRP MH-36-F-0184 RAM 11.00 1155 | DC-R1 3161295: 20000
"S5 1o03032024] TRP TR Mii44 9808 HAVI 1115 | 1200 [ R1 616/756 25000
56 | 0303 2024] TRP TRP | MH-22-AA-0128 SATISH 1200 | 1220 | R1 315119; 37000
57 |o03032024] TRP ONR | MH.34.BG-5757 | RAJENDRA 1255 | 13 o | Rl B16/798 35000
o8 0303 2024] TRP DNR | MH-34-BG-5777 NIRAJ 1300 | 1340 | Rl 816/799 45000
e —TrF DNR | MiH34.8G 7185 SUNT 1250 | 1355 | Rl B16/800 35000
EMELL TRP MH-36-F-0184 RAM 1350 | 14:30 | DCR1 B17/802 30000 1
0 72: ONR | MH-34-8G-7787 DINESH 1450 | 1515 -1 817/203 20000
61 | 0308 TRP ONR | MH-34-BG 7766 ANIL 1500 | 1555 | R-l B17/805 45000
._gz 030320244 - ONR | Mr-3¢.8G-8577 | PREMCHAND | 1645 1800 | R-1 B817/808 33600 -
6 [03.032004 T TRP | MH-22-AA-0148 SATISH 2150 | 2230 | Rl B17/814 28200 -
52 |0303.202a] TRP e N e e M YT o
| &5 10303250 b DNR | MH-34-BH-5077 | RAMPUKAR 2257 | 2320 | R1 817/817 20000
2? g;giiggi: :ﬁ: DNR | MH-24-BH-5477 BINAY 2255 | 2340 | R B17/818 40000
-
, M\a\b‘\
El\’l'-l‘ll\c E.ﬂ“l“l'l"

Ash Utilisatio
i i:’rz HLurads
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MVM - 03/ CEC - 1132

— DRY FLY ASH LIFTING STATEMENT({ M/
SCTETT B : ; STRP
501 | 17.03 2044 TRP DNR M- 34-BH-4677 SACHIN 23:00 ' b
S02 | 17.03 2024 TRP DNR | MIi-33-8G-8877 AT T 212 f-1 833/1628 30000
503 | 17.03.2024 TRP DNR | MH-34 8G 7775 TSHAK = 0;, . ;6 R-1 833/1629 20000
504 | 1703.2024| TRP DNR | MI-34.8G-7250 | SANTOSH i 1 (Jn -1 833/1630 40000
505 | 17.03.2024| TRP DNR | MH 348G 7090 CAGHI v 2 1 833/1631 40006
506 | 1703.2024 TRP TRP MH-34 BG-7177 SUNIL 21 5;. ;"J" - 1 M}Ht;:}? 40000
%07 | 17.03.2024 IRP TRP MH-43-AT-3256 MANO 013 2 z;) Oc :41 B““t‘:i'a L
508 |17.03202a] TRP | DONR MH 36 F-0184 MAYUR o1s | 725 [oCA i et 19000
509 | 17032024} TRP DNR | MH-34-8G-7072 AMOL TR T = 1] 833/1633 20000
510 | 1703.2024] TRP DNR | MH-34-8G-95727 SURAJ 0.5 i s 833/15639 0000
511 | 17.03.2024] TRP DNR | MH-33-BG-7751 SURAJ 025 115 | Rl 2?,3“‘?‘“7‘ SENC
512 | 17.032024] TRP DNR | MH-31-BG-7187 DINESH 110 T Bam?:z 40000
513 | 17.03.2024] TRP DNR | MH-34-BG-S477 | DHANANIAY 1.00 215 = 33:“}:3 AB000
515 | 17.03.2024 TRP | DNR MH-34-8G-7261 HANUMAN 2:30 455 fi-1 e-,’,{?‘“_‘ 40000 |
S15 | 17032024| TRP DNR | MH-34-8G-7184 | SHRIKANT 2.35 500 | Rl a:;:r:hf': S0
517 | 17032024] TRP DNR | MH-34-BH-4877 PRADIP 2.33 505 | Rl T :6"“ 40000
518 | 17.03.2024] TRP DNR | MH-34-8G-5727 SUDHIR 110 515 | R 5*31::9 2000
518 |17032024] TRP DNR | MH-33-BG-8077 | RAMNAGINA 1:45 550 | R-1 3;4';‘?3 ol
520 | 17032024 TRP DNR | MH-34 BH-5477 BINAY 1.30 600 | Rl a;»}::i 0000 v
521 | 17032024 TRP TRP | MH-4%-AT-3256 MANQJ 5:00 6:30 | DC-R1 ny.“/;sr,i '.'?"mm 4
522 |17.03.2024f TRP TRP | MH-36-F-0184 MAYUR 500 635 | DC-RL|  B34/1655 & .
=T 117032024 _TAP_| DNR | MH34BGATT IDAYAT TN T T 19000 -
54 | 17032024| TRP TRP | MH-22-AA-0148 SATISH 1.45 710 | 151 832 ,;553 e
525 | 17032024 | TRP DNR | MH-34-BG-5707 SUNIL 2.00 735 | R B34/1650 2000
526 | 17.03.2028| TRP TRP MH-44-9838 RAVI 7.02 755 | 151 oy gon
537 | 17.032024| TRP DNR | MH-34-BG-9507 SUIT 5:10 930 | 151 B34/1665 ?mm
—5e (17032024 TRP | ONR MH-34-BG-3577 CHIKET 7:00 940 | R-1 Ll 43 9l
579 | 17032024 TRP DNR | MH-34-BG-7787 DINESH 6:20 9:55 51 i 42000
530 | 17.03.2024 TRP DNR | MH 34-8G-7757 DiLiP 3.20 1025 | "1 Y :gaaa :
531 | 17.03.2024| TRP DNR | MH-34-8G-7765 ANIL 7.15 1035 | R-1 B34/1674 : 000 -
37 |17032024| TRP ONR | MH-32-8G 1477 | UDAYABHAN | 9.00 1035 | 151 838 SO0 »
32 {1675 45000
7.03.2024 TRP TRP MH-36-F-0184 RAM 10:40 11.05 i 2ol
533 |1 L - DCR1|  BI4/1676 To000
<34 | 17.03.2024] TRP DNR | MA-34-BG5757 | RAJENDRA 1240 | 1340 | R1 834/1677 3508
535 [ 17.03.2024| TRP ONR | M 34.8G4747 | SURESH 1300 | 1350 | A1 s
03. 834/1678 35000
z36 | 1703.2024] TRP DNR | Mn-34-BG-8767 SHATRUGHAN | 1335 | 1420 | 151 834/1679 35000
“ETWMT“’ TRP | MH-22-AA-0148 SATISH 13:20 | 1450 | 151 T 0
535 17.03.2024 THP DNR MH-M-BG-3377 NARESH 14:30 15:00 R-1 B34/1681 15000
——t5032024] TRP DNR MH-34-BG-8577 PREMCHAND 14:15 15:00 | 151 =
535 | 17.03. L Wy, B34/16827 45000
=40 | 17.03.2024| TRP | DNR MH-34-AB-4077 IRFAN 1420 | 1540 | 151 |  B34/1683 35000
———15032024] TRP DNR | MH-34-AB-1577 AANGLAL 1425 1545 | 151 ; :
ca1 | 17.03.20 | 834/1684
7] Mi-34-8G-7768 YUSUF > 45000 |
=27 [17.03.208] TRP (g A 1610 | 1710 | R1 | 834/1685 30600
7024 TRP DNR MH-34-8G-7262 ANIL 16:15 17.20 e S [
543 | 17.03 B S 834/1686 39500
a4 [ 17.03.2024] TRE o PNR MH-34-BG-7733 PRASHANT 1635 | 1745 | Rl B34/1588 e
(5 [ 170320080 oo [ K- AB S BALWANT | 1655 | 1810 | Ri | B83a1e S0,
545 ]7,03-20 AT ] 34/1630 A0700
546 17.03.2024 ETRRL TRP MH-A0-AT-3256 MAROTI 19:55 2128 | DC-R1 B34,/1603 w”m
a7 | 17.03.2024 TRP TRP | MH-22-AA0148 SATISH 2050 | 2200 | R1 R3371605 1;g;g
SEART IRP | DNR MH-34-8G-9575 SUFIYAN 22:20 22:50 R1 BI4/108 — e
A8 17.03.20281 1Tt 3471656 30700
03,2024 TRP DRA MH-34-BG-7734 SONU 22:25 23.00 Rl Fer -
Foas [ 1703800 {1697 40400+ |

Qoo

2

Houhiesats

Ty
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MVM - 03/ CEC - 1132

DRY FLY ASH UFTING STATEMENT{ M/ TRP )

831 [ 2503 2024] TRP DNR | MH-34-8G-7775 ISHAK 2130 [ 002 | R f44/2163 40000
832 | 25032024 TRP DNR | MH.34.BG9597 | SUFIVAN 2103 | 005 | Rl B44/2164 30000
833 | 25.03.202a| TRP DNR | MH-34.8H-5477 BINAY 2303 | 010 | R B44/2165 20000
834 | 25032024 TRP DNR | MH-38 BG.5A77 | DHANANIAY | 2217 | 015 | Rl Ba8/2166 o

e cutt e Engimier
Ash Utiisatien
KIPS, Kovast
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- ——— DRY FLY ASH LiFT
1032 {31.03.2024 ] ———— ' TOH UFTING S7A

MVM - 03/ CEC - 1132

T3P T ONR TWisteaie: e —
o 03204 | TR | SN T wnargname D | B0 [ 0w TR T
1034 £y 032024 TRP DN;_—' MH 34 8115477 ,.___,_%\_l%:‘_lsl__“_ L H ':‘_‘E’Z:E‘l";;;‘-’—-ﬂ
1035131.03.20204 | 7ap DNR 1 Mii34.86-9727 [VARSHOTADRA L,
1036 |31 032024 FWW“‘“‘&?_E@ 85072453
1037 131.03 2024 TRP PNR | MH-34.AB-4077 IRFAN "‘-l?(.'"zgf— -
1038 |31.03.2024 TRP DNR | MH.34-81t 4877 PRADIP 115 73 PT B {?::?f%f';'“
1039 131 03.2024 TRP TRP | MH-22-AA-0148 SATISH 135 1.0 | m1 85072460 ]
1040 |31.03.2024 TRP ONR MH-33-BG-7072 AMOI 1.4 310 R-1 BS0/2861 | 4300
1041131.03 2024 | TR DNR | MH 348G 5707 SUNIL 145 130 | A B50/2462 | 45505
1042 131.03.2024 TRP DNR MHM-34-BG-7250 SANTOSH 235 | 435 R-1 B30/ 7465 a54m0
1043131032024 | TRP ONR | MH-348G 7733 | PRASHANT 315 | aas | w1 B50/2466 | Ade0n |
1044 131.03.2024 | TRP DNR | MH-34.8G-7768 YUSUF 350 | 455 | R1 Bs0/2467 | #0360
1045 |31.03.2024 | TRP DNR | MH 34-B6-6577 RAJESH 4.00 as9 | /1 B50/2453 ot
1046 |31.03.2024 TRP DNR MH-34-8G-0877 | PREMSHANKAR 410 S:18 R1 B50/2459 4";-';00‘_‘
1047 |31.03.2024 TRP DNR MH-34-BG 7734 SONU 415 520 R-1 BSO/7470 40900
104831032024 | TRP ONR | MH-34 BG 7766 ANIL 615 640 | "1 RL0/2474 30700
, TRP DNR | MH-34-8G-7757 DiLP 620 | 645 | A1 B50/2475 40900
1009 131.03.2024 DNR | MH-34-8G.8077 | RAMPAL 6.25 700 | R1 B50/2475 43200
1050 |3103.2024 [ 1RP D T T By s ae 'y i o
1051 31032024 | TR W tBCe | SONU 730 | 930 | R1 | Bs0/2678 | #5000
1052 131.03.2024 | TRP e e RAVI 930 | 965 | R1 | B30/2473 | 30000
1053131032024 | TR DNR | MH-34-8G-7262 ANIL 1235 | 1325 | R1 BS0/2433 35000
1054131032024 |72 R | MH.34.8G.7261 | HANUMAN 1235 | 1330 | A1 BS0/2484 45000
105531.03.2024 | TRP -~ H-34.8G-4777 IDAYAT 1250 | 1340 | R1 B50/2485 45000
1056 /3103.2024 | TR DN'; :H:u:aG-INﬂ DINESH 1255 | 1345 | R1 B50/7485 230000
1057]3103.2024 | TRP DNR MH-33.8G-8767 | SHATRUGHAN | 12:45 | 1350 | &1 BS0/2437 25000 |
1058131.03.2024 | TA? o MI33.8G-7790 | RAMRATAN | 1220 | 1415 | R B50/248Y 40000 |
1059 |[31.03.2024 TRP DNR e MUKESH 13:.40 14:20 R-1 BS0/2490 40000
1050 |31.03.2024 i Ot MH-34-BG-6777 RAAJU 13-a0 14 25 R-1 850/2431 45000 ¢
1051 |31.03.2024 TRP ONR 1130 805757 RAJENDRA 12:40 14.25 R-1 B50/2392 45000
1062 |31.03.2024 TRP D:z MH,y-BG-TlfJ SUNIL 13:40 | 1440 | R BS50/2494 45000
1063 [31.03.2024 | TRP ?RP M 22 AA-D148 SATISH 1350 | 1510 | R1 BS0/2495 30000,
064 |31 032024 | TRP o T TETY TH T SURESH 1554 | 1700 | R1 BSD/2496 40000
1065 |31.03.2024 TRP N MR 34.8G.7187 DINESH 16:00 17.10 | R B50/2497 40000
706531032024 | TRP DNH VI 348G 8477 | ASHWAIT | 1616 | 1750 | R1 |  B50/2499 30000 .
1067 31032024 | TRP L BT ol en7 | RAMPUKAR | 1630 | 1800 | A1 | B50/2500 | woowo.
WW TRP D NI 34.86.8507 SUNT 16:33 1815 { R-1 B51/2501 40000 .
o5 |31.03.2024 |__TRP DNﬁ e BC.taT ISTEKHAR 1556 | 1830 | R1 B51/2503 40000 -
570 131.03.2024 [ _TRP DNR T 3R 4677 SACHIN 2220 | 2240 | R1 851/2505 30000~
=131 03,2024 |__TRP DN 34864757 | SURENDRA | 2205 | 2250 | Rl 851/2506 40000
oo ] 31037024 | TRP DNR e84 | RUPSINGH 2057 | 2255 | A1 B51/2507 30000 .
;g;i 33.03.2024 |__TRP D:: h::l:a-y;-aa-mso KASH 2214 | 2300 | R e L D000
074 |31.03.2028 | TRP gnu T 34BG7751] BHAGWAT | 2254 | 2330 | Ra B51/2510 40000 ,
o075 31032020 | TRP
L_____.-

A
5l f&vt \ ol
/Y)N&‘ av
Executive Engineer

Ash Utihisation
KTPS. Koradi
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ANNEXURE 6 (Page 1 of 1)

\HARASHTRA STATE POWER GENERATION CO. LTD

] Dl
HERMAL POWER STATION, KORA!
! GATE PASS FOR FLY ASH DISPOSAL

(SECTION COPY)

GATE PASS

GPNo. 1635

E.LL‘ & X Tvan\llxu_b

' | Book No.‘.‘ 3
1,Nameofﬁ.shua'ngm&‘\°l! L
B Spax

A oT - S & Xyansh

' MAHARASHTRA STATE POWER GENERATION CO. LTD
| THERMAL POWER STATION, KORADI
GATE PASS FOR FLY ASH DISPOSAL

(SECTION COPY)
fh GATE PASS '
ik stho@aas Grho B3R
] 1lNameofAshUﬂmA98nwiﬁ]_]_$_‘_S_\SM?ﬂ-ﬂ'—
| 5) Name of Transporter: S.S -Xvanspark
oo, H- 3H-BO- AMEG
?uu’) an

3) Vehicie/ Bulk

: 4) Supervisor's/ Driver Nama:

.
|

|
i }3
"

v
o Mg 00
a1 00, 2083

 TMAHARASHTRA STAYE POWER GENERATION 60, LTD

THERMAL POWER STATION, KORADI
GATE PASS FOR FLY ASHDISPOSAL

(SECTION COPY)

GATE PASS

.‘ GrNo. 1634
! samectientinghoeney: 0[S 1 $.§ Tyanspwk
: '1 S8 -'\'Y'-\nj?ur -
| 5 verice suserto : 0 H-40-B0-S7 3 |

e
* {AARASHTRA STTE POVER ENERTON .17
2 E
GATE PASS FORF:: ngT}l%%?ggstol

(SECTION coPY)
GATE PASS
GrNZ 1 B%

!
o !
|
I
!
: l)NmmulAshL‘r!!mgAgenw:_m ¢ Tﬂ P
‘ { A
!
|
|
i
]

Book No. ﬂ E)i {

2) Name of Transporter : n H»{
3) Vehicle /BulkerNo.-_JI) H- 34~ ffy- F77C
4) Supenvisors/DiverName:___Tshak K han

+ )M.R.No.: Date:

: 6)Siointime:Z1 170 Dmﬂﬂﬂq_smm.: £
i 7)Weight Bridge Slip No.:

!B)TareWeight: 15000

! 0)GrossWeight _SI000  NetWeight M0 0

[ 10)SiooutTime: (224 2 Dat: zzjng_}_@_‘_)}_

E 11) Premises In Time: Date:
E 12) Premises Oul Time Date:
i

rewith | agoncy Issulng Authority

A
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MAHARASHTRA STATE POWER GENERATION CO. LTD.
M, (Govt. of Maharashtra undertaking) ;‘* 4
" KORADI THERMAL POWER STATION, KORADI s P

O/0o Chief Engineer (O&M), K.T.P.S, Koradi, Dist. Nagpur, PIN - 441111
Wd Y e Bt v 4 (ISC 9001:2015, 150 14001: 2015, 150 45001; 2018 & 1SO S0001:2018)

Email - Legunkesadi €@ mabagencoln CIN: U40100MH20055GC153648

M0 120708 APRZ024

Ref. No. KTPS/210 & 660/ALY

To,

The Chief Engincer (E&S),

MSPGCL,

H.D.LL. Bldg, 4th Floor, Prof.A.K.Marg,
Bandra (E}, Mumbai - 400051

Sub: Monthly Progress Report of KTPS Ash Utilization for the Month of March -2024,
“ regarding.

® Ref: 1.H.0. Letter No. CGM/CEHSU/Ash Uti/040 dtd 19/04/2008,

2.H.0. E-mail Dtd. 03.07,2013 at 12:12 pm

With reference to above subject matter, please find enclosed the monthly progress
report of KTPS ash utilization from the period 01/03/2024 10 31 /03/2024 respectively,

Encl: As above (Page 1-7).
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Details of Koradi Ash Bund

Date : 18.03.2024

1} The Koradi ash bund were established in ----e==s-om7mmmoemmms 1975

2} The total area of bund @ ---ms-eneeenTeTTTII I 103.20 Hectors.

3) Total length of the bund wall @ --===-=-7==7=7 =TT 5.0 Km

4) Total Raising of the bund --s=-========777 77T 6 No.

5) Total Capacity of Koradi Ash Bund -----=-s=sm2m2mossm s 26.48 MM3
Ash Bund -----=-======"77777" 22.36 MM?

p) Ason datc Ash deposited in Koradi
The initial bund level of Koradi ash e I 305.80 MSL

g) Final raising level of Koradi ash bund ----=-==""" mrecemosmmanmoseos 325.00 MSL
g) Waste weir FRL (Sixth BT s SR 322.75 MSL
10) No. of Drain ] oS SR 1.0 No.
11) Ash generation per year 210MW e e e 494894 MT
12) Ash generation Per year 3 x 660 MW (2022-23) ---===m===-777T 2774162 MT
13) Total ash generation at Koradi TPS (2022-23) ----===mr=mmmm77707™ 3269056 MT
14) Dry fly ash Utilisation (2022-23) ----7o=7 T 103744 MT

h required to be deposition in pond «----=--- 3165312 MT

15) Ash gencratcd whic
Considering Density of Legacy Ash= 1200Kg/m? i.. 2637760 Cum i.e. 2.64MM?

16) Tentative balance capacity of Koradi ash bund as on 18.03.2024 ---- 4.12 MM?

17) Available period for dropping at present (3x660MW+210MW)- 4.12/2.64 =1.5Year

ork is very essential in view of 3x660 MW plant generated ash to be

Following w
Koradi ash bund.

deposited in
Short Term
i} Dropping
deposition

2) Provide syphon arrangement to drain out the excess water.

point of ash disposal pipeline is to be in planned manner for uniform
of Ash in Koradi Ash Bund.

Long Term
1) In Koradi ash bund there is only one drain well, hence, additional 4 no. drain

well recommended to drain out the surplus water.

Note:- (1) Considering the available depth @ 4m at Koradi Ash bund
The tentative bal iy 2 B EIO00XZ 4 15 M
e tentative ancg capacity = o000 12 MM

[y INTES/Office Note & fetter/English Lir. New 12.03.2024
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SALIENT E_E}_\TURES OF KORADI ASH BUND.
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ANNEXURE 12 (Page 1 of 2)

I'NJT. NAGPUR CT-36i3
=301,

VISVESVARAYA NATIONAL INSTITUTE OF TECHNOLOGY

(Formerly V.R.C.E.) NAGPUR - 440 010)

faaeRen AP M g

“3,.4.;-':'::.;5‘ Gram VISRENCOL, NAGPUR

N S Director: 2235733

P "-} Registrar: 2226240
12213710, 2222828 (0

R W,_::"r £xt 1371
e - - 0712-2223230/2223969
AATR (HRA)
DEPARTMENT OF CIVIL ENGINEERING
Ref: CT -3613
Date: 04/10/2023
To

The Chief Engineer
KTPS Koradi

ability study of Koradi Ash Bund at KTPS Koradi
/4500128659 dated on 13/09/2023

Subject: St
Ref: PO dated on KTPS

Sir,
With reference 10 ahove cited subject, please find the attached report for your kind perusal

Thank You
Sincerely
fW&/ ¢
D 7 0”
o2 P <
Dr. 8. P. Wanjari Dr. Y. B. Katpatal . Padade
(Co-ordinotors)
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ANNEXURE 12 (Page 2 of 2)

CT 3638/ CEC 464

RAYA NATIONAL INSTITUTE OF TECHNOLOGY,

(Formerly V.R.C.E.) — 440 010)

VIS!ESVA

e BRI Gram VISHENCOL,
Q‘" ,-,“& T Jirector 2235713 ) .
("1};..( i .fA ! ll‘dcgi:'.m- 2226240 ﬁ%‘gm‘ QT@H tﬂm&ﬂ W .
pousd P 4923710, 2222828 (0)
: et Ext AN :{|1|E11 "!,.”Qa '
\(‘?ﬁ“:‘:‘j ‘.:,x 0712-2223230/2223969 a
DEPARTMENT OF CIVIL ENGINEERING

Ref: CT3638/CEC 464
Date: 08/12/2023

To

The Chief Engineer(O&M),

Koradi Thermal Power Station

Viaharashtra.
Subject: Structural Stability Examination study of Khasala Ash Bund at 3x660 MW KTPS. Koradi.
l)( } T\'““]bcr: Kl P\J-;S(’U [ 2"“(1‘) l)i"!.'d: l i' 1 0'2023

Your

Sir.

with reference t0 above cited subject, please find the attached report for your Kind perusal.

Thank You
sincerely
Vv -~ Cm 93
@ln) R
pr. S. P. Wanja Dr. Y. B. Katpatal
(Co-ordinotors)
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ANNEXURE 13 (Page 1 of 2)

MAHARASHTRA STATE POWER GENERATION CO. LTD.
{Govt. of Maharashtra Undertaking) 4
KORADI THERMAL POWER STATION, KORADI s " w2

MAHA Qlo tﬁ": ot f ngincer O& M K TPS Koradh, Dist Nagpur PIN - 441111 A 4
1205001 2015 ISO 14001 2015, 1S0 45001 2018 4 10 50001 2018) M

Email- i'_ﬂ;‘,ﬁ&f}.h’.}‘h_'f}i_T'l_Lg!}af;-._:_')jf_l)__'f CIN U40100MH20055GC 153648

No KTPS/CE(O&M)WTP/ENVIFAUY Date 22 06 2024

To,

Executive Engineer
(FAU-ID

Koradi TPS (210MW)

Sub:Water Consumption for slurry discharge data forthe F Y 2023-2024

Ref: Email Received from EAU section Ditd. 14.06 2024.

. *****************************

g information has been given as per the requirement of FAU

e e e o ok ek ek ok ok e ek sk e ok Aok ok ke ok ek ok ok

The followin

section for the submission of Annual Fly Ash Report 2023-24 to the CPCB

sr. No. | Details Koradi TPS (210MW)
' 47.(c) | Total quantity ~ of  water
. | consumption for slurry discharge | 3208854 m’
| into ash ponds during reportlng:
] | period (m3)
147.(m) " Quantity of wastewater from ash |
| pond discharged into land or Nil

water body (m3). |

TS
®

 For kind in_f;irmation.

o

Executive Chemist
Koradi TPS (210MW)
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Water consumption for Ash handling & AWR Koradi recovery

Koradi TPS (210 MW) for F.Y.2023-24

P SE—— e — e e e e

 on: Jigamnil_ - we_'_ffi__cc’_" sumption for Sturry Discharge (W3) I
No. Yr ETP AWR Raw / Fresh water i Monthly
Recovery | Koradi | cons.ForAsh |. '@ | =,
T | Apr23 | 21760 | 167065 o wwazs |
"> | May23| 148800 171845 0 120845 NE
3 | Jun23 | 159680 154995 LT
4 | w23 “—142720 173288 n Py T
5 | Aug-23 135040 | 163845 o || i
"6 | sep-23| 125120 | 153204 R —
7 | oct-23 | 85440 264619 0| 350089 T N
5 | Nov-23 | 144000 103366 " 0 | 247366 Nl N
g | Dec23| 6080 160007 0 166087 =
o | Jan2a | 46080 | 181711 o 227791 ND
7 | Febza | 114880 | 121015 | 0 Sv—— ———
7 | Mar-24 | 120960 | 133244 3 250200 -
— | Total | 1250560 | 1958294 0 | 3208854 o
2

Executive Chemist
Koradi TPS (210MW)

ML
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ANNEXURE 14 (Page 1 of 1)

a—q Qutlook

Re: Requirement of data pertaining to Environment cell for further submission of CPCB R
eports.

From chemicaldivision660ktps < chemicaldivision660ktps@mahagenca.in>

Date Fri 6/21/2024 9.05 AM
To flyashktps <flyashktps@mahagenco.im

Sir,
pPlease find required data as below-
1. Total quantity of water consumption for slurry discharge i ;
ge into ash pond .
e FY 2023-24 is - 9543513 m3 RS G
er from ash pond discharged into land or wat
er body (m3):- Nil (Ti
e ash pond reused for ash disposal for FY 2023-24-50402)91?:1'3( fOta'
}

period
2. Quantity of wastewat
AWR recovery from th

. Regards

Executive Chemist
Koradi, TPS, 3% 660 MW

A st imery—premeate s -

A e
flyashkips <ﬂyashktps@mahagenco.in>

7, 2024 9:38 AM

60ktps <chemicaldivision660ktps@mahagenco.in>; wtp210ktps

From:
Sent: Monday, June 1
Yo: ch‘emicaldivislons

<w.tp210ktps@mahagenoo.in>
Subject: Requirement of data pertaining to Environment cell for further submission of CPC8 Re
ports.

Dear Sir,
" please find attached herewith Highlighted excel sheet in whi
b j ¢ ich CPC
2023-24 to be submitted. Kindly arrange to send the ( Highlighted data ForBF:,";g;a[ Ash Repqrt Y
t please as follows : 3-24 ) required

data at the earfies
1) Total quantity of water consumption for slurry discharge into ash ponds during r
eporting

. period {m3)
2) Qqénﬁty of wastewater from ash pond discharged into land or water body (m3):

Regards,
pRAVIN N.MADAVI

Executive Engineer(Ash Utilization)

51 THERMAL POWER STATION,KORADI-441111

Mobile No. 3_41_1957872
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AX. B

NMIAHNGENCO

DOCKET SHEET

Sub:- Providing services for Quantitative Risk
Assessment and Management Plan of
Khasala ash bund at 3x660 MW & Koradi
ash bund 210MW at KTPS, MSPGCL,
Koradi.

Approval for utilization of services of

Government Institutes (VNIT, Nagpur).

No. CE (C)- I/KTPS/20 G
Date:- 0 3 FFR 2025

MAHAGENCO/ Civil III /

Doc.No.:

PR.No.:

Ref:-

Date To Whom Sent

Remarks

T.C

Bprd)
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No.-CE(C)-I/KTPS/ 2 2 9 Daté: 03 FEB 2025

OFFICE NOTE:-

Sub:

Ref:

Providing services for Quantitative Risk Assessment and Management
Plan of Khasala ash bund at 3x660 MW & Koradi ash bund 210MW at
KTPS, MSPGCL, Koradi.

Approval for utilization of services of Government Institutes

(VNIT, Nagpur).

1. KTPS/3x660MW /CIVIL/0060 dt. 17.01.2025. Ci- Cs

2.1A-L-11011/112/2021-IA-I dt. 26.11.2024. Cq

3. CE-181/GTE-1573 dt. 23.12.2024. cC\\-19
Sk

Preamble:

The personal hearing for the 2x660 MW project titled “Coal-Based Power
Unit of M/s. Maharashtra State Power Generation Company Limited
(MSPGCL) located at Koradi, Nagpur was held on 19.03.2024 under the
Chairmanship of Dr. Sujit Kumar Bajpayee, Joint Secretary, MOEF&CC

at Indira Paryawaran Bhawan, New Delhi.

The compliance of the personal hearing Dt. 19.03.2024 and MoM
communication dt. 24.04.2024 submitted by P&P section, MSPGCL,
Mumbai, is reviewed by the MoEF and the Hon’ble Joint
Director/Scientist D, GOI, MoEF has further informed to submit the

following:

. Quantitative Risk Assessment (QRA) Management Plan, intended to

address potential future accidents at the plant, Khasala & Koradi ash
bund.

Action Taken Report (ATR) in response to the observations and
conclusions outlined in the dyke stability assessment report Dt.
25.07.2023 and 04.10.2023 concerning the Khasala Ash Pond and
Koradi Ash Pond.
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1916

» In this regard, vide email dt. 10.12.2024 the Office of Chief Engineer

(O&M), KTPS has requested VNIT, Nagpur regarding QRA and ATR
study of Khasala & Koradi Ash Bund. The VNIT, Nagpur vide offer letter
cited under ref (5) above has submitted their offer of Rs. 15,00,000/-
(Excl GST) and Rs. 17,70,000/- (incl. GST) each for Khasala & Koradi
Ash Bund.

Time Limit:

» The time limit for completion of the QRA & MP of Ash Bund/dyke by

i

VNIT, Nagpur will be 60 days from the date of receipt of 100% advance

payment.

Scope of Work:

Geotechnical Investigation for Foundation Soil Quality: A limited
geotechnical investigation will be made to assess the foundation soil of
embankments and dykes. This includes soil sampling, laboratory tests
for strength and permeability, and in-situ tests like SPT to ensure soil
suitability and stability for supporting ash pond structures. Spatial
Variability of sample sourcing and multiple randomized testing are

mandatory for QRA.

. Seepage Analysis: Seepage behavior through embankments, ponds,

and dykes will be assessed. Advanced seepage modeling will identify
potential leakage risks/breaching incidents and help design effective

drainage systems to mitigate water infiltration.

. Design Analysis of Embankments, Ponds, and Dykes:

Comprehensive design analyses will be performed to evaluate the
structural integrity of embankments, ponds, and dykes. This will
include load distribution, slope stability, and settlement behavior to
ensure safety and durability standards compliance.

Quantitative Risk Analysis (QRA) and Curative Management Plan:
A QRA will quantify the probability of risks associated with potential

failures. Curative proactive measures to be implemented shall be

Cn-19
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prescribed to enhance safety. Preventive strategies will be suggested for
embankments, ponds, and dykes showing vulnerabilities.
Environmental Aspects and Precautionary Measures:
Environmental impacts of ash disposal will be evaluated, with
recommendations for sustainable management practices. Measures to
control dust, leachate, and groundwater contamination will be
recommended to ensure environmental compliance in the surrounding
area.

Estimated Cost:

The estimated cost of above proposed work as per quotation submitted

by the VNIT, Nagpur is as under:

"=

SN Name of work Amount (Rs.)
Providing services for Quantitative Risk Assessment 15,00,000/-
1. | and Management Plan of Khasala ash bund at 3x660
MW KTPS
Providing services for Quantitative Risk Assessment 15,00,000/-
2. | and Management Plan of Koradi Ash Bund, 210 MW
KTPS
Total 30,00,000/-
GST (18%) 5,40,000/-
Total (incl. GST) 35,40,000/-
V. Competent Authority:

» As per DoP Section -I, Chapter-2, Clause No0.9.3, Page No.55, the
Executive Director in consultation with Chief General Manager
(Finance) is empowered for awarding consultancy services upto
Rs.10.00 Cr. for utilizations of the services of Government
Institute/ Undertaking on single quotation basis.

» In this case the estimated consultancy amount is Rs. 30.00 lakhs
(Excl. GST) and Rs. 35.40 lakhs (With GST).

» However, as per Hon’ble CMD vide, Circular of No. 541 dated

24.02.2016 directed that “approval of the CMD shall be obtained while
appointment/selection/awarding works for consultancy irrespective of
work order value” Hence, the proposal is submitted for approval of

Hon’ble Chairman & Managing Director.
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VI. Proposal:

N-1

In view of above, as proposed & recommended by the Chief Engineer

(O&M), Koradi the Hon. Chairman & Managing Director in consultation with

Director (Operations) & Director (Fin) is requested to accord approval for;

i) To accord administrative approval for availing the

consultancy

services of VNIT, Nagpur on single enquiry basis for following works

with estimated cost as below;

SN Name of work Amount (Rs.)
Providing services for Quantitative Risk Assessment and | 15,00,000/-

1. | Management Plan of Khasala ash bund at 3x660MW,

Koradi.
2 Providing services for Quantitative Risk Assessment and | 15,00,000/-
" | Management Plan of Koradi Ash Bund, 210MW, Koradi.

Total 30,00,000/-
GST (18%) 5,40,000/-
Total (incl. GST) | 35,40,000/-

1i) To authorize the Chief Engineer (O&M), KTPS, Koradi to place work

order to VNIT, Nagpur after approval.
Submitted for approval please.

‘-,.‘\‘ |." 4
Sr. Managet (F&A)

W

o %B\V
B - Chi ginezr (C)-III

(Fxr 0302425 |

" Chief General Manage}{—li'fxance) ‘@%6\0,{
o

Executive Director (O&M)-II

Director (Operations)

Director (Finance)

Hon. Chairman & Managing Director

T.C

Bypsd)



3/18/25, 9:24 AM Gmail - Re: Copy of Rejoinder to Moef on behalf of the applicant in OA No. 62 of 2021 Krishi Vigyan Arogya Sanstha & Ors. Ve...

N GmaiIPrOOf of Service

raghunath mahabal <adv.rbmahabal@gmail.com>

Re: Copy of Rejoinder to Moef on behalf of the applicant in OA No. 62 of 2021
Krishi Vigyan Arogya Sanstha & Ors. Versus Maharashtra State Power Generation
Co. Ltd. & Ors.

1 message

Raghunath Mahabal <mahabal60@gmail.com> 17 March 2025 at 19:06
To: National Green Tribunal Pune <ngt-pune@gov.in>

Cc: Rahul Garg <rahul.garg@mgklegal.com>, Aniruddha Kulkarni <aniruddha1488@gmail.com>,
itishaawasthi@proton.me, "Litigation ." <litigation@dclawchambers.com>

Bcc: adv.rbmahabal@gmail.com

To: Hon'ble Registrar NGT WZ Pune

Sir

The matter is listed tomorrow at Sr.No.9

The service of Rejoinder to MOEFCC R-2 was received from
Applicant today 6 hr ago.

I am enclosing the Audit Report received from VNIT Nagpur, as and by
way of advance circulation.

A copy of the same is also sent to other Respondents and Applicants.
It will also be filed through the NGT website.

Regards

--- ADVOCATE FOR RESPONDENT NO. 1 ---

R. B. Mahabal T{ATY ATH s HEIAD +91-7400116222 mahabal60@gmail.com

Advocate - National Green Tribunal . .
BE (Mech.), ME (Industrial Management) VJTI Mumbai, LL.M., FIE, Chartered Engineer, Arbitrator [IE

CHINCHWAD: A Building, Flat Nos. 1, 2, 3, 4, Kakade Angan, Tanaji Nagar, Chinchwad gaon, Pune - 411033. https://maps.app.goo.
gl/ePx4MyTW5fm6xrt7A

MUMBALI: Flat Nos. A-101, 201, 202, 203, B-201, 202, 203, B-302, Chandravijay, Phule Road, Mulund EAST, Mumbai -
400081. https://maps.app.goo.gl/ruAcCMCDJLAHYXbL9

PUNE: A-101, Sadhu Darshan, Sadhu Vaswani Chowk, Pune - 411001. https://maps.app.goo.gl/QUHH41Jjdu4PVfT88

g00.9//fDuPrcGCktpnhgD79

On Mon, 17 Mar 2025 at 12:56, Litigation . <litigation@dclawchambers.com> wrote:
Dear Sir,

Please find attached- Copy of Rejoinder to Moef on behalf of the applicant in OA No. 62 of 2021 Krishi Vigyan
Arogya Sanstha & Ors. Versus Maharashtra State Power Generation Co. Ltd. & Ors.

Thanks & Regards
Counsel for the Applicant
2 attachments

ﬂ 2025002-03 WO 229 Koradi 3 x 660 MW VNIT.pdf
1880K

ﬂ Compliance Audit Report for Ash Disposal 2023-24 VNIT Nagpur.pdf
17852K

https://mail.google.com/mail/u/0/?ik=862548dc9e&view=pt&search=all&permthid=thread-f:1826848631965155758&simpl=msg-f:1826848631965... 11
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